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LEGISLATIVE ASSEMBLY

NATIONAL CAPITAL TERRITORY OF DELHI
REVISED LIST OF BUSINESS

Friday, 10 August 2018 / 19 Shraavan 1940 (Saka)
3.00 PM

Statement by Sh. Arvind Kejriwal, Hon’ble Chief Minister
Statement by Sh. Manish Sisodia, Hon’ble Dy. Chief Minister
Statement by Sh. Gopal Rai, Hon’ble Minister of Labour
Statement by Sh. Satyendra Jain, Hon’ble Minister of Health

Question Hour :
Starred Questions as shown in the separate list to be asked and replies given.

Special Mention (Rule-280) :
Members to raise matters under Rule-280 with the permission of the Chair.

1. Sh. Jagdish Pradhan 6. Sh. Prakash

2. Sh. Jagdeep Singh 7. Sh. S.K. Bagga

3. Sh. Naresh Yadav 8. Sh. Pankaj Pushkar
4. Sh. Vijender Gupta 9. Sh. Naresh Balyan
5. Sh. Sandeep Kumar 10. Sh. Praveen Kumar

PRIVATE MEMBERS’ BUSINESS

Private Members’ Resolutions :

1.

Ms. Alka Lamba to move the following Resolution :-

“This House resolves that there is a strong need to make policy decisions around
problems related to stray dogs and monkeys in many parts of Delhi. The
Municipal Corporations should research and formulate creative and scientific
methods to ensure that there is no menace of dog bites or monkey bites and also
that there is no cruelty to animals”.

Sh. Shri Dutt Sharma to move the following Resolution :-

“Taking note of the fact that there is a surprising trend among few IAS officers in
Delhi to challenge the powers, privileges and procedure of Delhi Assembly & its
Committees; also taking note of the fact that these officers are levelling
allegations of bias against members of the Committees;, This House condemns
such actions of misinformation and misrepresentation of facts before the Courts
& Media and resolves that strict action should be taken against such officers of
belittling the stature of the Legislature, its Committees and Members”.

Sh. Jagdish Pradhan to move the following Resolution :-

“This House resolves that immediate and effective steps be taken to get rid of
corruption, irregularities and inefficiency in the Delhi Jal Board and implement
the various schemes for cleaning of River Yamuna”.

C. Velmurugan

10 August 2018 Secretary
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